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Central Administrative Tribunal. Principal Bench

MA-731/99, with OA 908/99, OA-779/99
MA-795/99, OA-787/99, OA-80 1/99, OA-8 1 1/99 'f
MA-7Q0/99, OA-862/99 MA-Bl 5/99, OA-B77/99 MA-837/^9

dA-90 8
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j0A-75^t/99
■OA-780/99
OA-830/99 . -
nt-gQ(ii^Q MA-850/99, OA-898/99 CP 229/99 MA-851/99, ^ . t.. ^
MA-850/^9. OA 953/99 MA-893/99, OA-955/99, OA-998/99
OA-1017/99, OA-1 020/99 MA-916/99 OA-1.0.31/ 9 9
MA-926/99. OA-1296/99 MA-llOl/99,
OA-1318/99, OA-1915/99.

New Delhi this the |vt'day of Septembef, i&§9 -f -

OA 759/99

I .

2.

3.

Hon ble Shri S,R. Adige, Vice Chaifman (A)
Men ble Shri Kuldip Singh, Member (J),

.  -ft' J*:.--
Smt. Vijay Kumar i w/o Sh. M. Ki^" shstrffiaj^
r/o W2-1 326. Nangal Raya, Near T^aflakpai:!,
D Block, New Delhi. - ■ c"

Mr: -■

Mr . Mohit Munjal s/o Sh. S. P. MUh ja[l| •
r/o 2/199,Geeta Colony,
Delhi.

,

Uw-'hS"-*

- -■•.fr^rs^jdEd
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9.

5.

6.

7.

8.

Mr. Anil Kumar s/o Ram Pal _
r/o H-6, Radheypuri, Krishna ; r
Oelhi. • • %zi

•  ■ ■ ■ Tv: '-.r
Ms Usha d/o late Shri M. L. MahQai-jr?^
r/o 1 168, Gulabi Bagh,Delhi.

Ms Sonia Dawar d/o Sh. V.K. DaWar,
r/o No. 9, Malka Gahj,
Del hi. . .

Ms Kusum Lata d/o Balbir Singh,
r/o C-91, Karampura, New Delhi.

Ms Neeraj Malik w/o Shri R.P, Malik,
r/o WZ 659, Sadh Nagar,
Palam Colony, NewDelhi.
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Ms Mamta Vashishat d/o Shri T.R.
r/o 29-A, Laxmi Garden,
Na^afgarh, New Delhi.

Vashishat,

1 1

tr-.-v-S-v •?

Shri Raj Singh s/o Shri Gian Chahd, '
r/o 95, Chirag Delhi,
New Delhi - 17.

•v

Shri Rakesh Sharma s/o Shri J.L.Sharfiia,
r/o 999 Chirag Delhi, 1 -
New Delhi - 1 7.. ^

Ms Mukesh Dahya w/o Sh. Lokender Singh,
r/o D-5, Satyawati Nagar,
Delhi. i .. .Applicants
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Versus

Govt. of N.C.T. of Delhi thfousjh
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OA 90B/99

- -.r-- - •■ Ms Neetu Chaudhary d/o Sh. Dharamvir Singh,
R/o ^121Z^, St. No.5, Bihari Colony,
Shahdara, Delhi-32.

j="S'5SESg.-
»>f•rf-*^-.:-S-£:^:^ii3^lT / r*»P. i Kabul Lines

^  -. .1 .
iaini w/p;Sh»- Dinesh Saini,
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■•^^Rajesh ..Kumar Sharma s/o Sh. R.K. Sharma,
'  'b-A'-l/227A Keshavpuram,

===.=. -^'X> '^^Shabib ul-Has^^^ s/o Mr. M.S.Hassan,
o..efiafopr Nagar,

l!^^?&!^S5Sr«is^5^3^Jam i aiSNa na r . n<a 1 h < — *Delhi-25V

ir^^Atriq Khan s/o Mr. Akbar All Khan..  , _ . , .

Abul Fazal Enclave,
., r-r~ .. ;NagQr. Do 1 h 1 -25.

;'■•■ '■ ' ■• J^andana Gupta w/o Sh. Dinesh Kumar,JifcTf'A/ 56B Phase-II Ashok Vihar,
'" - pelhi-52i-

Gupta d/o Shri D.V.Gupta,
-  l?/ocl ̂ -D/E Chajjupur Colony,

b u n p M r - S h a h da r a,
. '^ beihii32,/ ^ _

Ba ja j.

KO 3- .
M  . .jit. .4,;. ., .; ■;.5.3l'.»V34w,ri.., _.
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13.
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►TTi . c*»

- Ms. An'3u Ba ja j d/o Shri C.B.
R/o D-II A/ISA Janak Puri

-Rew-piepi^SB.

Sanjay Kumar s/o Gajraj Singh,
;.R/o 255 Pitampura Village.
Delhi-3A.

Ms. Sunita Sharma d/o Shri B.K.Sharma,
R/o 161/2 Thomson Road Railway Colony
New Delhi.

SV ?®®P® isoarwal w/o Sh. Rajesh Aggarwal,R/o 1075. Maruti Vihar,
Chakarpur, Gurgaon.

Ms, MafDta Saroha w/o Sh. Rajiv Kumar,
R/o B-7 Krishi Vihar,
New Delhi-48.

Ms. Satya Sharma w/o Shri Deepak Sharma,
R/o F-16, Ward-I, Mehrauli
New Delhi-30. ' ■

. . . .Applicants

Versus

|e6verhmentAipf. NCI of Delhi
^^|touQh^the.i,blrector of Education, Delhi
5Pld Seorel;ariat, ...
iPelhi, '•'■

.Respondents

.T .-t r*'
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OA 1017/99

Mrs. Me&na Arora w/o Shri Vsd Parkash,
R/o 1959 Outrerp Lifies,
Kingsway Camp. Delhi ,

1 .

3
f  17

■rr.
'■'-f

7^

Applicant*  1

2.

Government of NOT Delhi
through its Chief Secretary,
5. Sham Nath Marg.
De1h i.

Director of Education, ^
Govt. of NCT Delhi,
5, Sham Nath Marg.
Delhi-59.

OA 894 of 1999

1 . Ms

'77:',
■> • •

■- iii:

5.

6.

7.

8.

9.

10.

11.

. Shallu Gupta w/o B. §» Ttfyalv-':
R/o 460/B Azadpur, Delhl^aa,

Ms. Munni Gupta w/o Sh. Rewatl Raman,
R/o J-80/6 Pandav Nagar,
0pp. Mother Diary,

Anil Kumar s/o Shri Mun^hi :RaS;^?7. ' •
R/o 882-A, Lampur Road, ;' :7 ^ W^- ' -
Banker, Delhi. -- ~

Ms. Seema Garg d/o Shri V.P. -Garg,o
R/o D-32, R,p. Road.
Adarsh Nagar. Extension,
Delhl-33.

Ms. Sudesh w/o Sh. C.M.Arya,
R/o G-21/86-87 Sector VII,
Rohini, Delhi-85.

Ms. Amisha Mitra w/o Sh. Yogesh Mitra,
R/o 169 Tarur Enclave,
Pitampura, Delhi.

Ms. Gurvinder Jeet Kaur
R/o 67-B, New Township Badarpur,
New Delhi-99.

Ms. Neeta Pant w/o Sh. Anil. Pant
R/o BG-5A/14D, Paschim Vihar,
New Delhi.

,5;;. 7f. - .
Mahendra Nath Jha s/o Shrik.D. Jha,
R/o B-978 Timarpur Delhi Admh. Flats,
Delhi-54.

Ms. Dinesh KUmarl w/4" i1i'r'>^ia?e
R/o D-101 -Yadanagar, .
Delhi-42. .

Ms. Lathesh W/o Sh. San„
R/o Village & P.O. Majhii
Del hi-81. -
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2,

3.

14.

15.
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17.

18.

19.

20.

22.

23.

24.

25.

26.

27.

tr%c-

/■ }Xc-'

Yunus Khan s/o Sh. Nanney Khan*
R/o K-64 Abul Fazal Enclave,
New Delhi-25.

Ms. Jyoti Rawat d/o Sh. B.S.Rawat,
R/o G-7/294 Sector-16,
Rohini, D8lhi-85.

Manish Kumar Bansal s/b'^-ShtJ:-K^>^
R/o C-450 Saraswati VlhabYris-l^^fs'
De 1 h i - 3 4.

■•--r

-a- :
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'-.xi

Surender Kumar s/o Sh. Raghunath,
R/o 555 Gulabi Bagh,
Oelhi-7.

Ms. Monika Mukhya d/o Sh. T.C.'fiMLikhVai-'i
R/o 1Z16-A Rahl Bagh, i:;.
Delhi-34.

Ms. Suman Na^bal d/O:
R/o 24-110 West Pa te If Ma ~
New D e 1 h i - 8. "" T "" &' ■- -" ■I"*"

Ms. Vidisha Sharma w/o sHIf Akash VashiSjiia
R/o A-1-07 Shankar GArdehf|i;4cS.- •

Ms. Gitika d/o Shri Pritaitl
R/o 1 13-A, B.C. Block, f
Shall mar-Bagh, -'•
New Delhi.

Ms. Saroj Bhatia s/o Sh. Gokui-Chand,
R/o iH-E. St, iMo,7 . , ^
East MOti Bagh, 5- ■ - I'''
Sarai Rohilla, "
New Delhl-T, - -. "

'  w. ' 4'""-

Ms. Meenakshi W/o Shri Manoj Wadhwai
R/o 203/1, Pkt. A. 3. Sectdc.-7, RbhlKivU;^,^. ^^444^
Delhi. • -

I'/Ci

I
H:

-r'nt.

.4■^7.

Ms. Rashrni w/o Shri A. Ki.:4harifia,
R/o 591/3 Mehrauli - •- .. 'W--.
New Delhi-30.

- 1
•J w —

■ -Ks' ■

Ms. Viitllesh w/o Sh. - BaX'-ilflaftflfj •
R/o 86/3, Sector-I, PUshB Vihahi
New Delhi. -h-

■  - - "Ti
■■ J"-..

.jy& . ._w

■

7l~
•  t

Ms. Sushma Chaushan d/o .^hri :Laiia ^PisKSdf^;/-'
R/o 97-D, . Sector-IVi 0.1^3. ; ̂ irg, '
New Delhi-h. .i! • •

Sh. Vihod Bharti s/o Sh. Devi, bass, _ ' -y'
R/o C-408/A St.No. 17i. Bhajahpura, ..•^4
Deihi-63, -

Ms. Madu Bala . ..
R/o Village & P.O. AlipUf,; -4'
Delhi-36.

■: ^7■ r- .■-vv,.

v.i,:
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Versus

Government of NCT of Delhi
Through: The Director of Education, Delhi,
Old Secretariat. Delhi,

- j'-. r~ ■'
BQWQQ

Mrs, Adarsh Shafma w/o ShB.rB.L. Sh
R/o E-151-E Ashok Vihar," Phase-I
Delhi-52,

Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn.
Old SEcretariat, Delhi,

OA 955/99

Ms. Bhawna Munjal
K-231-32 Jahangir Puri, ''
New Delhi.e

Versus

Government of NCT of Delhi - .
The Principal Secretary (Education),
Old Secretariat,
Delhi,

Director of Education,
Directorate of Educatioin,
Govt, of NCT of Delhi, , '
Old Secretariat,
Delhi,

.
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Dy, Director of Education,
District North West,
Hakikat Nagar,
New Delhi,
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Mrs, Dimple Anand d/o Sh. Shyam Lai Anand^i
School G,G,S,C, , S,U, Block.
Pitampiira. Delhi,

Versus

f. :W •-■" .-s

,  . .Applleant
.. tC:>'

: v. ■ 4

• ■S

Government of NCT Delhi through
The Director of Education, Directorate of Education.
Old Secretariat,
Delhi-54,

■ -
C- .

•■fsii s-f.

; a.

OA 1318/99 4 ■ :
1  _<■ •

"  Ms, Meenakshi d/o Shri OM->rakash,'
^/o WE-626 Nangal Raya,"

"New Delhi.
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, , ,Respondents.
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Govt. of NCT of Delhi
Director Education
(Old Secretariate),
Delhi.

through

Deputy Director
District South,
New Delhi.

of Educattbhrf^-
Defence Cdloh^ri

OA 1031 of 1999

Smt, Pushp Lata w/o Sh. Yogesh Kumar,
R/o U-13^ Vijay Nagar, Lampur Road,
Narela, Delhi-AO,e
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1 .

Versus

Government of NCT of Delhi
its Chief Secretary,
5, Shamnath Marg Delhi,

■? ^tgg

Director of
Directorate
Old Sectt. ,

Education,
of Education,
Delhi.

3.

A.

■ 5-rs>;

.-. j

Deputy Director of Education t'TpV^^S
(North West District) ■ 'V'IC'
Hakikat Nagar, Delhi. ■ '

V  vi'i#;

-H-

Principal,
Sarvodaya Kanya Vidayalaya,
Bakhtawarpur, Dellhi.
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i/if ■ ■
; i.^espohderi rlv

OA 787/99

Miss Mamta Ahuja
E.x, TGI Delhi Admn.
R/o J-n/71A, Rajouri Garden,
New Delhi.
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2.
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OA 998/99

1.

Govt. of NCT of Delhi
through
5

Director of .Education,
Old Sectt. ,i"Sbvt. of Nct
Alipur Road, Delhi.

through its Chief Secretar:J»^>|;-a'-;j,A|;
>, Shamnath Marg, • Delhi,^^|^|^Si^^:^

A  ii? • ■ ■ -
.• • . . . - ■ 'i'nn:'* iZil:Sf ■
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v5KS^.?&'--rvs;!..
..-.-j^ ̂  ,

■' • . sVki^hC-:- If

I:

s p b h de h
7f"'fe-v'A ';. • -k '-t ■;?

Rajesh Khaneja s/o A.C.Khaheja,
r/o 5D, Ravi Appts. ,
Vikaspuri, Delhi.
;  ,". • '■
Bimla d/o Kahan Singh, * -* "
r/o F-108/1, Sadh Nagar
New Delhi.
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4 3. Shashi

r/o 85

Del hi .

Gangwar d/o R.S. GahQwar ►
Sahyog Appt. iMayur.Vihar,

1  -

;i:.-

5.

6.

7.

8.

9.

10.

1 1 .

Ruchi Jain d/o K.S. Jalnj
r/o A-9-59» Sector 1
Rohini, .-Delhli--' ■■T-f:

3^Monika d/o Kuldeep
r/oM-lAB Meterological Comple.y,
Lodhi Road, New Delhi.

Net Ram s/o Bansi Lai, ; . .;
r/o K-386, Mangolpurl,
Delhi. ' >;..: ■ :. ̂

Anju Bala w/o Raj Kumarr-$et.hi,^,
r/o A-55. Gulab Bagh; :MoHa'nJ0a2den,5

,,

*" ■ k/*-

Uttam Nagar, New DelhiVj;^:,

Mamta Saihi d/o S
r/o A-229, New Ra..^
Near Satyam Cinema, NeW^-

"-- : .i ; ■
Vandana Garg w/o Diwal^ali^jla'4
r/o 1/225/9, Chirahj
Sadar Bazar, Delhi Cahtt^
New Delhi. "! - ■ --

-J^ • <

1/225/9: ChlrahnSt|^li|^^g^;^
■rrw^ - - -=

■MirKukhtar, Ali s/o Faujdar
r/.o E-52, Jamia Nagar,

Khuwaid-ur-Rehman Khan . ' . . ;>••
s/o Mufeez-ur-Rehman,
r/o 2C Gafoor Nagar, Jamia NaQ&r,
New Delhi.

. ''S'Sl -rn^. "s
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«v^3^,.c35,^- . . *
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12.

13
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15.
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tVA^

Sushi la Devi d/o RameshWar Dayal Sehrawat,
r/o B-6/31-32, Sector ho. 7,
Rohini Delhi.

Sonika Dudani d/o Ramesh-Diidani,
r/o 128B. Sunlight Colony,
Ashram, DDA Flats, New~beihi, _

- -'.' "i:'^

Dinesh Kumar s/o Vijehder kufriah,
r/ol 7/17, Yudhishter GaliV :.J'
Vishwas Nagar, Shahdara, •DilhiT

•■'i.

-T

■^--f •
'  .' •', ' ■• ..Lc;

f»c-.

Samina Begum d/o
r/o 192/2A Zakir

Syed TlQissSlfi,
Nagar , New -Deihii

Versus

.".' ff - .Tivwr-L^,.^ .

—.i •1, V*"^ 'i.'
' •"- r«>/;

Govt. of NCT of Delhi,
through Directbr of EdlieiS'
Directorate of Eduoatldrij
Delhi. r
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OA 12^6/99

8

!  .

2.

Miss Shalu Sharmad/o B.D.Sharma,
I /O 1/772, Rishi Nagar,
Shokur Pur, Delhi.

Wiss Geeta Bhardwaj d/o Chatr|5ffl!\SttftTmay§^^^^  ̂ '-7^'

A

r/o A-56, New Friends Colony
Mundka. Delhi.

xT-l

rtt

, :«W. -

4.

5.

6.

7.

8..

9. ,

10,

Miss Rakhi d/o Yoginder Nathvaid,
r/o 21/65, Old Rajinder Nagar,
New Delhi, ,

Mrs. Manju Rani Sharma w/o Ram Dhan Sharma,
r/o 101^6/3, Jhandewaca Mandir,
Paharganj, New Delhi. ,v-

Miss Asha Kukahi d/o Harish CHahder,
r/o J-19/A. Ramesh Nagar, .
New Delhi. •" •

Mrs. Usha Kumari w/o Harish Chandehj, ;
r/o J-19/A, Ramesh Nagar, -
New De1h i.

Mrs. Shakila w/o Naveen KUmari^f;-/;.;^;
r/ol B-78, Sharda Puri,
New Delhi. •

- • I

Mrs. Savita Dua w/o Mr. SanjeeVTbdaV'.^-
r/o 28A, Kalkaji, New Delhi.

Sonia Mehandiratta w/o Vinod MetfahdiPatta^;
r/o A-2/32, Rajouri Garden, . .:
New Delhi . ^ - ^2

Reena Malawliya w/o H.L.Malwll^a,
r/o 98, Prerngali No. I,
Kotla Mubarikpur.

"/:V.

;  -XrlXY-.-

f 1

■1/^
i

.i
12.

13.

Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
r/o B. No. 7, Q. No. 4,
Type-Ill, CRPF Jharoda Kalan,
New Delhi.

Anupam d/o .loginder Kumar
r/o N-556, Sector 9,
R.K.Puram, NeW. Delhi.

OV

Pratibha Chahard/o Sher Singh Chahar,
r/o Type III/40, North West,
Moti Bagh, New Delhi.

, t\ V--

"21.

\  :.
14.

1 5.

Jay Krishna Jha s/o S.Mahanth Jha,
r/oShri Lai Bahadur S.S.VI.,
Dyapitha, Katwaria Saria,
H.S.R. No. 33, New Delhi.^

■  . rsT r -
r - * "*

'■(w

Raj Rani Dua d/o Ishwar Dutt DUa,
r/o 49/3B, Sector - II, - rJs
DIZ, Area. New Delhi. P .A;'}^XiC-C.

--

f.
■

51



213

^  ; !-, p; ij -- f-| ^ 1 r-, c. f-, 'i d / O D ̂ C . J O S h i ,
r/o 'iP/BP. Sector -II.
D. I . 2 : .Ar ea. New De 1 h i.

1", Maniu Sharma w/o .AshoK K.timar Mudgal.
r/o 57. Vishal Colony.
Nal Basti , NangloI.New Delhi.

!8. Iridu Chowdhary d/o C,w. Chowdhary.
TGT (HindiO, G.B.SSS, U Block,
Manyolpui i.

19. Veena Rani r/o Vasant Kunj, New Delhi.

20. Daruhshan Khan s/o Mr. Salamat Khan.
-A-.sstt. Teacher. RVS, R. ,K. Puram,
Sector II. New Delhi.

21. Miss Meenu Bhagat d/o C.L. Bhagat,
r/o A-22. M.I.T. Flats. Phase-I,
Katwaria Sarai. New Delhi.

22. Shreesht Kumar Jha s/o Yog Narayan Jha,
r/o Sanskrit Vidyapeeth, New Delhi.

23. Rajni d/o Milkhi Ram,
r/o H.No. 30. Sawan Park,
.Ashok Vihar-III. Delhi. ...Applicants

Versus

Govt. c"^ N.C.T: of Delhi through

!. Secretary Education,
Govt. of N.C.T. of DeIh i,

Old Secretariat, Delhi.

2. Director of Educatior;.

Gov t. of N.C.T. of E'e 1 h i .

Old Secretariat, Delhi. . . . Resporide.nts

OA 1 3 1 6 99

!- Ms. Mukes!"! Kumari d/o Shri J. N. Sharuna.
y"-;' ' r/o V-18 5/5, .Arvind Nagar,

Ghonda, Delhi.

'2. Ms Raju Malhotra d/o D. L . MaIhotra,
r/o C3.A/1 0 1 C. Janakpur i .
New Delhi.

Ms Monida Wadhwan d/o R.K. Wadhawan,
r/o 190, Rarneshwar Nagar, St. No. 5,
Ayadpur. Delhi.

A. Ms Hemanti w/o Pradeep Kumar,
r/o B-7, Ayur Vigyan Nagar,
Delhi.

5. Ms Anjana Gauba w/o C.S.Gauba,
r/o 18-C, MU Block, Pitampura.
Del hi.
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Ms HsFTilsts w/o V'idya SsQar.
>" / o W 2 - 4 ? E i Pos s i n g i p u r ,
-lanakp'jri. New Delhi.

M^- Pajwa^'ti w^o Mehs SiriQli
r/o MIG )92. Pkt A.3,

..Sector 6, Rohiniv :Delhi,.

iVlfiod Klumar Chaubeyl^/b RDR. Chaubeyr^
r/o B-724. Jahangirpur1i ' ' '
noi hi

;--i

1 0

Dinesh Kumar Jha s/oH.B.Jha,
r/o 19 3 E. . Sec tor IV,
Pushp Vihar^ New Delhi.

Ms Sumal Lata d/o K.S. Bhardwaj,
...r/o village Mubarakpur Dabas,

P.O. Ramikheda, Delhi.

versus

Govt. of NOT of Delhi through

f ' ^— -..The Director of Education,
01d Sectt, Delhi,

O.A 1Q70/Q0

1  . Smt. Meena Ku.mari,
T6T (N.Science 1,
G.B.SSS K-II, Mangol Puri,
De1h i .

Smt; Savita Dabas
TGT(N.Science), SKV.Mu n dka,
De 1 h i .

Smt. Sunita Tyagi,
TGT (H i n d i),S K V, M u n d k a,
D<^ 1 h i

Applicants

, Respondents

Miss .Afiju Arya,
TGT (Maths)j SKV, Railway Colony,
Tughlakabad, Delhi. .  . . .App 1 ican ts

\ K.

o

Govt. ot NCT of Delhi through
Secretary
5, Shamrtath Mara, noih-;

ni ron t (-■ '■ of F duca 11 c>n ,
Directcate of Educatio.n
Govt. of NCT of Delhi,
5, Shamnath Marg. Delhi.

—ri^nuty Director,
Directorate of Education,

...^ovt, of NCT._of Delhi,
5, Shamnath Marg, Delhi. Respondents



m  ■- n

OA 953/99

Veene Kumar 1 w/o Sukhbir Sinoh nagar
R/o A-1B/25A. Paschim Vihar.
New Delhi.

Pariua Sharme d/o_N.R. Sharma.
r/o B-170, Derawal Nagar^

^-3., -^53 ;:-^. Renrta^ 8saa«rfy,£r
' /O L—8/I 91 A L^v^erence Road
Do 1 h i.

f  *^2 Geeta Devi w/.o Surender kaushik
3  A-A/22, Sector IV, Rohini.
K. De 1 h i ,

;:J Anita Sethi w/o Sandeep Sethi,
ri A-1 ?, Kirti Nagar
y  New Delhi,

r -1

6.
Singh Mehlawat,r/o 1989, Ganj Meer Khan,

Daryaganj, Delhi,

Agnihotri,~/o 132, Vidya Vihar, Sector 9
Rohini, Delhi.

Ms Dimple Prasad w/o Asho^ pr»<:ari
r/o 18, Gangotri .Appt. . F-Block,"
Vikaspuri, Delhi,

Applicants

Ve.f^s us

Govt, of NCT of Delhi through
The Director ■Zducdtion.
Old Secretariat, rioini, '

•  -Responden ts
OA - inn 3/99

Sunil G^nr /o Shri I,s. Gaur
r/o U A6, Gautarri rninpv
Narela Delhi, ~ '

' ■ --erna Nann d/o Shri V, P.Mannr/o A 20, Kewal Perk Evi-_n '
A  Delhi. ~ *

•  • ' Applicants

Ver s us

3.

Government of NCT of Delhi through
3ts Chief Secretary
■S, Shamnath Marg Delhi,

Director of Education
Directorate of Education.
Old Sectt. , Delhi.

Deputy Director of Education
(North West District)

-Hakikat Nagar, Delhi.
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Cv

Pr i nci pe1,

Sarvoddya Kanya Vidayalay;

Kutub Garh,Delhi - 3?.

i
SX.

QL^nim

I

.^_>vReSponcjen ts

6,

8.

Ms Neena Mittal w/o D.K, Mittal, ""
R/o 302. Anupam Apartments,
East of Arjun NagaPj Shahdara»
Delhi.

Ms Sadhna Sharrna w/o H.C. Sharma,
r/o 2A, Vijay Block,
Laxmi Nagar, Delhi,

Ms Geeta w/o Pawan Kumar,
r/o BE 22, Shalimar Bagh (West),
Delhi.

Raghvendra Prapanna s/o Awad Kishore Mishra
r/o 239, Bharat Nagar, Delhi.

Ms Ranjana Rani Bhardwaj w/o Shyam Sunder,
r/o 122-A/10, Gautam Nagar, New Delhi.

Ms Alka Dayal d/o Padam Dayal,
r/o C 11/159, West Enclave,
Pitampura, Delhi.

Ms Kamlesh Sharma w/o Rajesh Verma,
r/o H-36?, Nenakpura, New Delhi,

Ms Umesh Late d/o R.R.Aggarwal,
r/o 256-B, St, No. 2, Bhola Nath Nagar,
Shahdara, Delh i.

Ms Rajni Ku.mara w/o Sh, Vikas Kumara,
r/o II-G-72, Lajpat Nagar - II,
New Delfri,

1 0, Ms Harmeet Kaur w/o Bhupinder Singh,
r/o 202A, Gulabi Bagh,

,  .Applicant'

Govt. of N.C.T. Delhi through

The Director of Education, Delhi,
Old Secretarriat, Delhi. .Respondents

riA R 1 1 / Qq
■* t •—a.u, i t r.A.

1 . Smt, Parveen Bhardwaj,
r/o 339, VPO Nangal Thakran, Delhi,

_Snr!t, Babita Sharma,
r/o 231, Katewara, Delhi,

Km Savita d/o Sh, Mahavir Singh,
195., Kamardi Nagar, Delhi.

yer.sns_

.  , Applicants



w"-
)3

Govei" nment of NCT of Delhi through
its Chief Secretaryj

5, Shamnath Marg Delhi.

■a

/-•

-

Old Sectt. . Delhi.

Deputy Director of Educatio.r
(North West District)
Hakikat Nagar^ Delhi.

QA 898/99

1 n

Ms Hem Lata Jain d/o Sh. J.B.Jainj
r/o C-4/129-30, Sector 6, Rohini,Delhi.

2. Renu Singhal d/o Shri S.K.Singhal, -
r/o 120. Bahubali Enclave, Delhi. , : :

3. Alka Narula d/o Shri Ajit Kumar Harula,
r/o 26, Netaji Subhash Marg, Darya Ganj,
New Delhi.

A. Shri Satish Kumar Yadav s/o Sh. Attar Singh Yadav
r/o H.No. 9A/2, Gali No, 1A, Libaspur, Samaipur,Delhi

3. Sadhna Mehra d/o Sh, M,M,Anand.
r/o A/32^, Bholanath Nagar, Shahdara,
De 1 h i .

i.6. Sapna Jain d/o Shri S.P.Jaifi
r/o X/2362, Gali No. 1 ! . Raghubi"pura-II,
Gandhi Nagar, Delhi.

^' R a j n i S a i n i do Shri R, S, S a i n i ,
r/o A-'/?66-A, Uttam Nagar, New Dellii.

8, Poonam Tanwar w/o Sh.Yogesh Verma,
r/o RZ-42i B Block, Kailashpu.^i,
New Delhi,

Mamta '■'adav w/o Sh. Munish Yadav,
r/o 3"! 73, Barwala Chowk,
Paharl Dhlraj, Del.hi .

Kamlesh Devi d,/o Sube Singh,
r/o village & PC Majra Dabas,

. . .Applicants

Versus

Govt, of NCT of Delhi through

The Director of Education, Delhi,
Directorate of Education,
Old Secretariat, Delhi.

. . .Respondents
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r /q ut7 63^-A. I^sdi Pur , Vi 11 c?g6 N^w D?1 hi

^Ja;ua;'t:^am^:s/o SJYx iferaltQD^u^
^-'r/o F^60r%au NagarpNew

Urric' Ra n i d / c 5 h . Our qb Sin q h
! ■ / o C—9 . K a s 1 a a p a r t ro 5 r: t s.

Gagan Vihar Extn. Dalhi,

Sunita Bhambaul w/o Rajiv Bhambaai,
d/o L-1/175-B, DDA Flats. Kalkaji.
New Delhi.

3  5. Sandeep Kumar s/o Sh. 0,M. Sharma.
I  r/o B-639. Sudershay Park. New Delhi.
I  -
;  6. Geeta Rani w/o Rahul Kumar Singh.

r/o E-599.West Vinod Negar. Gali No. 10,
New Delhi,

7. Neeraj d/o Shri B.D.Sharma.
j  ■ r/o House No. 413. Sector 9 R.K.Puram.

New Delhi.

8: Shalini w/o Sanjeev Aggarwal.
_  r/o C-3/22. Janakpurij New Delhi.

9; Uma Prakash d/o Shri Ranoaswamy.
r/o C-2/78, DD.A Flats, Kalkaji, New Delhi

•  K u s u m 1. a t a d/o S h .f" i M a n w a r Singh.
r/o RZ 726/.A. Puran Nagar, ,^'alarn Colony,
•New E'e 1 h i.

1 1 - K a i 1 a s h V a t i w/o N li n e s h .K u m a r,
r / c> T — 9 9 8 / C1 K o 11 a M u b a r i k p u r
Gurudwa'-a Road. K her pur, New Delhi.

■- -S'urn set Ka. ur w/o Sn. Msrp'reet S^ n'~'h
r/o 17/9. Punjabi Bagh, New Delhi.

• - • j T a r' v i n d e .f* K a u r w/o C h a .n p r e e t S i n g .
•r/o .A —2/126. Janak Puri. New Delhi.

19. Sunita Sharma.
W/o -S-'kiri Joginder Sharma
R/o 2/152 Subash Nagar,
New De1h i .

'  . Sonia Goyal
D/o Shri R.K. Gupta
R/o BA-124A Janakpuri. New Delhi.

16. Seems Arora
D/o S.C, Arora
R/o L-52 Sarojininagar.
New Delhi,

17. Sunita Vasishtha
W/o R.S. Vasishtha

.  R/o.WZ-3? Shadhipur,
New Delhi.
-  — - yrr -



IS

IB. N i c! .h i D & n c

D/c S^!^i LajDst Rai Dang
F.'c 569.'"', Subash Nagar, Gurgaor:,

!P. Sunita Saini

.  ,«/o ^hri Ram Gopal ;Salni. _

a?

20. Wee n a k s h i W n h gal
-- - • : - -- - . —

D-'o Shifi N.P. N u d d gs 1

n/o 1449/IBS, St. No.3.,

-I'' Durgapuri Shahdara, Delhi.
■»

21 . hiumkum
w/o Shri R.S. Gupta

t F<*\ R/o s/ 895 D, Mehraul-i,
New Delhi.

22. Babita Bhardwaj

-3 D/o Shri S.C. Bhardwaj
V'l R/o A-16 Chatterpur Enclave, Phase-II Maidangarhi
-2'1 New Delhi.

23. Kusum Devi
w/o Mukesh Kumar
R/o A-^0 Rama Park,
Stew Delhi.

2m. .Anees Ahmad
S/o Mr. Ataullah
R/o ,A-2A Gali No. 1 ,
Ganga Vihar.
De 1 h i - 9 ̂  .

25. Phim Dutt Bhatt
S/o Mi . B.D. Bhatt
/o A2/12 Sector —I Pushp Vlhar; New Delhi.

26. '•ashu kaushik d/o Jagdish Chand Kaushik
v/o 548 Village and Pc^st O'^tjine Bawa.na

27. '^oonam Sharma w/o Shri Raieev Bhardwcj
~/o N—3 Police Lines Klngcway Camp, Delhi. . . . .^-opi i la'its

V.'c,rc. i i<r

Government of NCTD through
Director of Education,
Directorate of Education.
Old Secretariati
Deltii. . .Respondents

OA R'n.qq

ss Suriita Devi d/o Raghubir Singh!,
r/o 72, Kavita Colony, Nangloi,Delhi.

2  Poonam Sharma w/oSh. Rakesh Sharma,
Flat No. 330, Block D-7 Sector 6,
Rohini, Del hi.

r~tfain.. s/p _Sfi. Chaman_La 1. Jai n , ,
r/o C6/9, Yamuna vihar. Delhi. ,7^
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5.

"r/"? ■'

c.

1.

^■is- 's Bore ci/o Lc-xmsf: Si'"!Oh
r'o 0, No. ^56, TyoO"!, Gulsbi B-ooh.
Delhi.

«.- P i n k y Y 3 ds v d / ( ilsi Ram Vadav.
post, TGT Hindi-i School GBSSS* Keshavpuram ^

®~S-"SuFnar! Grover w/o Sanjiv Grovef; ^ '
'  ' C' Ho'j3-e Nc' . FA-&9, Shall ma" BaQh.Delhl .

«iss Rachna Sabbarwal d/o Sh. K.K.Sabbarwal;
r/o House No. 36, Sanskrit Nagar, Sector
Plot No. 3; Rohini, Dellii

g. Ms. Deepsikha .Aggarwal d/o Sh.S^Jshil Aggarwal,
r/o 1 157, Jaman Street, Panjabi Pathak,Ballimaran,
Delhi.

9, Samar Jahan d/o S.Tanwi Ahmed,
ro 1 157, Jaman Street, Panjabi Pathak, Ballimaran,
D0 1 h i .

-y-

Jo. Raj Kamal s/oRam Phal Singh,
r/o D-IZ, Jyoti Colony, Loni Road,
Street No, 8, Shahdara, Delhi,

li- Archans Singh d/o Sh. S, P, Singh,
r/o D-703, Saraswati Vihar.
Delhi.

/L Mrs. Shakuntla Yadav w/o Mr. Sunder Singh Yadav,
r/o H.No, 28, Village Saidulejaib, PO Mehrauli
New Delhi .

/i. ^anita Kumar i d/o Ram .Kishsn,
Pocket A-3, Sector 5, Rohini,

/4.

IS.

it.

n.

r'o 128

New Delhi

N's. Pewan Lata Joshi w/o Sushil Kumar Joshi.
r/o B-2,A/92, Janakpuri. New Oellii.

She! ban a Khari w/o Sh. .As lam Khan
r/o 591/18, Zakir Nagar' , .New Delhi .

Paj Balaw/oN.S,Saini,
r/o WZ-e, Plot No. 79, Hari Singh Park,
New Multan Nagar,New Delhi.

Clameritina Je.remiah w/o Mr . Prince Jererriiah,
r/o GH-13/689, SFS Paschifi! Vihar , New Delhi,

Ver s us

Appli-cants

Govt, of NOT of Delhi through
The Director of Education,
Directorate of Education,
Old Sectt, , Delhi,a , ,Respondents



n(3)

OA 862 of 1999

1. Mrs.^bdhu Bhatt w/o

ish.B. C.Bhatt,

Aged 34 yrs.

Post TGT (SST)
School G.G.s.S.S,B-l Block,
Yamuna Vihar, R/o
R/o 69, LiDoni -^artments.
Sector^, Rohini, Delhi.

2.Mrs.AnJu Sharma
vr/o Sh.Framed Sharma,
Aged 30 years.
Post TCT Hindi

School E.K.V.Sultanpur

R/o A-1/316,Lawrence Road, Delhi.

3. Mrs. Bhramri BhardwaJ
w/o sh.Abhimanyu BhardwaJ,
Aged 27 yrs.
Post T.G.t. Natural Science.
School G.B.S.^.G Block, Saket,
R/o 295, Laxmi Bai Nagar,
New Delhi .

4. Darshna Kumari
d/o Sh.RamJi Lai
Aged 23 years.

Post T.Ci.T(s.S.)
School Govt. Secondary School Vijay Park,
Maujpur, Delhi.
R/o

Rohini, Delhi-85.

5. Kavita
d/o Sh.Tulsi Ram,
Aged 2l yrs.

Post Assistant Teacher,
School S.K.V.Ashok Vihar -II,
N.Delhi .

R/oD-7iB, Yadav Nagar, Sameypur,
Delhi.



.J

. Banwari Lai Sharma s/o
Sh.Radhey Shyara
Aged 25 years.

Post TGT Sanskrit
school G.cc. Ed. (Mi ddle fchoo^.
Sector-SO.RoWni Eictn. Delhi--41

R/o5h3.v Shakti Hanuman Mandir,
Prehladpur Bangar, tElhi-42.

7, Manisha Vashistha
w/o Sh.Jagdish Chander,
/^ed 27 years,
Post T.G.T.Hindi,
school G.G.S.S.S. K Block,
Jahahgirpuri

fVo Village Akbarp^,
P.O.Palla, Dalhi.-36.

8, Chandrika
w/o Mr.Manoj Sharrna,
Aged 27 yrs.

Post ffGT
school GG SSS Anandvas, Delhi,
R/o B-56,Prashant Vihar,
Delhi.

9. Neelima Tlv/ari d/o
;  sh.G.P.Tlwari,

Aged 28 yrs.
Post T.G.T.Sanskrit.
school S.K.V. Sultanpuri C ̂ ock,
R/o A-56,New Multan Nagar, Delhi.

IG.Shabnam
w/oRajpal

Hindi,

School V.K.S.K.V. Ihryapur, Delhi.

R/o 553, Ishwar Colony,Bawana, Delhi*

11. Poonara Gaur
w/o Ora Nath Bimali,
Aged 28 yrs.
Post PGT(Pol.Science)
school G.B.SSS Shivaji Park,
Shahdra, Delhi.
R/oA^27,Dena Apartments,
Dector-13, Plot no.36,Rohini, Delhi .
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AnUKu.ar Bhaua, _
Age 36 years. Post - Kalan, Delhi.
l/o°?iU N:!j94!'pkt-A-3, Sector-8. Rohlni.

1'5 Aradhana A^ora,
v/o Sh. Vijay Kumar, ,

,  Age 28 yrs.. Post - T.G^
Cr*Wnol_* GOV't* Co « to# f
r/o 1170, wukherjee Nagar, Del i-9.

14. Manisha Kalra
W/o Rajeev Kalra, _ (pna.^
Age 26 yrs., Jis PoothKalan, Delhi.
c;chool: Govt. Co. Ed. NIS., .
,R/o 0-6/10, Miyanwali Nagar, Del .

15- Renu Sharma,
w/o Kolbhushan sharoa,
Age 33 yrs.,-post- T. * •^^3j.a,'Todapur,
School: G. Co.Ed., MS, Baoh. New Delhi.

37/2086, Nai Vlala, Karol Bagn, i^e

1A Anupama Jain, j . ; .s
D/o Late Sh. Ajit P^asad Jam,
Age 30 yrs.. Post- T.G.l.
|/o°rei97D/a-8!'Area! Rajouri Garden. New DelhL

^  ̂/f Ih5? sfnljy|eSr'i;o Sh^^^
Hali^-SaUrAshra., New Delhi.

18. Namita Abrol

Aoe lelrs'.rpfsr.H.G.T.(English),
School: Sarvodya CO. '
R/o K-90, Kalkaji, New Delhi 19.R/

19, Renu Chauhan,neiiu A^irov-..u.., _

«/o Shri V.P. Smqh, (social Studies),
S°S s!u*. Block, Pitam Pura, Delhi|/o°1kt^i; Hois;*!^:": SectoUs. Rohmi. Delhl.

\\J^
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20, Sarika

D/o Shri N.S, Rana
R/o B-24 Parijat Apartments
West Enclave/

Pitampura,
Delhi.

21. Mrs, Arabika sharnia
W/O Sh. Pawan Sharina
Age 7-1 Post. TGT

School GBSSS Nangal Thakran
Delhi-39

22, Srnt, Sunitl Nayyar
W/O SUnil Nayyar
Aged 33 years Post, PGT (Coniroerce)
School :GGSSS Dlshad Garden
R/O D-ll JIwan Jyoti Apartments Pitan pura Delhi,

2, Mepna Arora,
W/D ved Prakash
Age 40 years POST .TGT (Hindi)

School, S.K.V, Punjabi Bagh
1959 OutraEB Line Kindway Camp Delhi
New Delhi,

24, Rishi Bhushan Sharma
S^ Sh, K,C, Sharma

Age: 29 years Post. TGT(Sanskrit)
School. BGSSS Rajnagar IlPalam

R/D W8.5 Gali No, 8 ,Sadh Nagar Palam colony
New Delhi.

25, Meenu Sharma W/O Dhiraj Sharma
Age: 29 years POST, TGT (Sanskrit)
School, G.sss Sriniwaspuri New Delhi
R/3 SB Pkt, Dilshad Garden -Delhi-95

26, Anjan Gulati
W/^ Sanjay Bathla,
Age: 29 years POst, Assistant Teacher
School,SKV Mata Sundari Road*
k/D B-68, Double Storyed Raroesh Nagar New Delhi-15,

27, Anita Devi W/O Sh, Gajender Singh

Age: 33 years POST.PGT(«indi)

School, SKV Hari Nagar Ghanta Ghar

R/O WZ_i 01/13,Mohan Nagar /Pankha Road
Lane No, 5, New Delhi-46

28, Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi,

29, Abba Kiran Taneja D/o K,R, Taneja
R/o D-169 Ashok Vihar Delhi,
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w/o Arun Kumar,
Aged 25folt
3chool S »K »V»H B
gultanpuri, Delhi
B/oB/lkB.Brothertood
H Block,VikaspurifN.Deini T

:a
-I

aa
j

governrnent of N»C.T,-Delhi
Through The pLrector* of Education,
Hrectorate of Education.
Olfld secretriate, Delhi-5^.

OA 780 of 1999

1, Kiran Dabas,
T.G.T.(S.St.),
G.G.S.S.S., Dichaon Kalan,
O/o. Sh.Randhir Singh,
R/o. RZ-G-26, Dharanpura,
Najafgarh, New Delhi - 43.

2.

3.

4,

5.

6.

7.

Yj^

Rashmi Sahni,
T .0.T.(Science),
a/o. Vikas Sahni,
R/o. 52, Guru Angad Nagar,
New Delhi - 92.

Promila Bhardwaj,
T.G.T.(Maths),
G.G.S.S.S., UJwa,
W/o. Yogesh Kumar,
r/o. House No*160,
Bhaiyo Chowk, Village & P.O.,
Mitraw,

Alka Goel,
Asst. Teacher,
S.K.V., Mehrauli, New Delhi-30,
D/o. Sh.Nanakchand Goel,
r/o, 124 A, Mithapur P.O.,
Badarpur, New Delhi - 44,

Sarala Devi,
P.G.T.(Hindi),
G.G.S.S., Bijwasan,
D/o. SuRamchander Khatri,
r/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43,

Seema Rani,
Assitt, Teacher,
S.K.V., West Patel Nagar,
d/o. Sh.Jagdish Chander,
R/o. 257, Kacchatihar,
New Delhi - 18,

L

Raj Bala, t C/> T t )
G.G.S.S.S., No-3,
Naj afgarh,
D/o. Sh.Narain Singh,
r/o. WZ-8, Flat No-79,
Hari Singh Park,
New Muttan Nagar,
New Delhi - 56,

/
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8. Seema Sharma

TGT (SST)

Sarvodaya Kanya Vidyala *0' Block Mangolpuri,
New Delhi.

R/o JP-114, Maurya Enclave, Pitarapura,
New Delhi-32,

9. Meenu

D/0 Shri H.R.L, Nanda

R/O B-1/548 Janakpuri,
New Delhi-58.

10, Sangeeta Rani
D/o Shri S.P. Sharma
R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43,

11. Mahesh Pareek

S/o Shri K.C. Pareek

R/o 32 Maidan Garhi,
Nai Basti, New Delhi-68

12. Pramod Kumar Madeshic

S/o Shri Ram Madeshic

New Delhi-12,

13. Ginni Chaudhary,
W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.lO.

14. Dharm Chand Sharma

S/o Shri Mathra Dass
R/o Sector VII/1094
R.K. Puram.

New Delhi,

15, Indu

D/o Shri Madan Singh
R/o B-1, Quarter-2, T-4,

C.R.P.F.



17.

3
o

16. Usha Rani,
F.G.T.(Hindi), ^ o
G.G.S.S.S., Najafgarh No.2,
D/o. Sh.Tej Pal Singh,
R/o. G-3/2, Polic§ Colony,
A

Raresh Kumar,
P.G.T.(Skt.), G.B.S.S.S.,
Phh 3VA/1 a .

59,

18. Mrs.Neema Tiwari,
T.G.T.(Hindi), G.G.S.S.S.,
Sarojini Nagar, New Delhi.,
VV/o. Tiwari,
r/o. F-2961, Netaji Nagar,
New Delhi.

19. Meenakshi Thakur,
T.G»T.( N.SC.),
G.B.M.S., Begumpur,
D/o. Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,
New Delhi —110 004.

2^. Neeru Sharma,
T.G.T.(N.SC.),
G.B.S.S.S., Khujala No-1,
D/o. Sh.J.D.Sharma, ,
R/o. F/152A, Vishnu Garden,
New Delhi - 18.

21. Poonam Kumari,
T.G.T.(English),
S.G.S.S.S., Begumpur,
0/o. Sh.Satya Kumar,
R/o. 125-N, Sector-IV,
Pushvihar, New Delhi - 17.

22. Meenu Girdhar,
P.G.T.(Hindi), G.B.S.S.S.,
Laxmi Bai Nagar,
D/o. Sh.S.P.Sehgal,
IVo. G-4, N.D.S.E.,
Part-II, New Delhi - 49.

23. Laxmi Devi,
T.G.T.(Hindi),
G.B.S.S.S., Laxmi Nagar,
V^/oo Sh.H.S.Rawat,
R/o. 102, D.D. A. Flats,
Mansarover Park, Siaddara#

—

Conid,
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24. Anita aiarraa,
T.G.T.(English),
G aG.SaS.S* ,
Badarpur No-I,
D/o. Sh.Shyara Sunder,

/  R/o. HR 18/5

25. ^anita Kumar,
P.G.T.(Pol.Science),
G.B.S.S.S., Rajnagar-II,
D/o. Sh.Ramkishan, . ^ , ,tt
R/o. House No—128, Pocket A—111,
Sector - V, Rohini.

26. Siashi Bale,
T.G.T.(Hindi), G.G.S.S.S.,
Beganpur,

e/o. Sh.S.L.Tokas,
R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67.

27. Mridula,
•  T.G.T«(Hindi), G.B.S.S.S.,

Palam
D/o. Sh.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhi#

28. Karuna Sharma, „ „ c
T.G.T.(English), G.B.S.S,,
3 S ̂ ̂ 1 y
w/oo Sh.Manoj Kumar 3iarma,
R/o. S-2, Parara Puri,
Uttam Nagar, New Delhi - 59.

29. Abdul Hantoed,
T.G.T.(English),
G.B.S.S.S., Ghitorni,
S/o. an.Abdur Rasheed,
R/o. 299, Street No- IV,
Zakirnagar, New Delhi - 25.

30. Urmila.
P.G.T.(History),GlCo-Ed.
S.S.Sb, Pandwala Kalan,
W/o. Sh.Dilbagh Singh,
r/o. E-I, Nawada Housing Complex,
Delhi.
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32,

Geeta Ravva't* .

D/o'. lu^lnnagar.
?lra»'^c'cIo"VC'Nev. Delhi.
3,akuntla Devi»

s'k:V.c%.
'^°o: fsfA^T'odf^al'colony.
Najafgar^

33,

34.

35.

Ifot^Uptrndfr^DhUlah.
^irtarcraw^?Delhi'court - 10.

S.K.V.No-2.

|f„!''sh3hara Singh.
I/O. J/D-inuii'-: M*.'
Flats, Waya

S.K.V.NO.I.

Saga^P^^'. Lai Bhatia,
D/o. Sh.Bfesant .. sector I !■»■XVo B>500, Avantika,
Rohini, Delhi

36.

37.

rC.T.'lH'infiirc'B.S.S.S..
^sfors""'shar.a.
_g//i:v."ereo:erhfsiiui.

Kidwai Nagar, Not2,
Mow Delhi.,

R^o'. 0^2389*, NetLji Nagar,
New Delhi, - 23.
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38- As!"!3 Rs.ni
d/o Shri D.P. Yadav
resident of House No. A A,.
Oeulut Pur ;

Na jaf yaiHi.
hjew! 08 i t 'l i '

, , . ..Applicants

Ver s us

Govt. of N;C.T. of Delhi

^;hrough the Director of Education,
Di rer*t.or ate of Education ,
01 d S 8 c r e t a r i at,
Oe 1!'! i .

,.Respondents

(Ph . K J\h R. Pillsi . counsel for applicantsin OA-75A/99,
877/99, 897/99, 908/99, 953/99, 1316/99.

Sh, S.K.Sinha, counsel for applicantsin OA-779/99,
7 8 0/99. 1275/99

Phri K.P.Dohare, counsel tor applicants in OA. 787/99.

Shri M,K.Gupta, counsel for applicant in OA 1715/99,
9 n 8/9 9, 8 9 8/99, 862/99, 830/99.

Shri Deepak Bhardwaj, with Shri Bhaskar Bhardwaj,
counsel for applicant in OA 81 1/99,1031/99, 1 .33/99

Ms Raman Oberoi, counsel for applicant in OA 965/99

Sh , P. S. Mciliendru proxy tor Sh. D. S. Mahendru, counsel
for applicant in OA 1017/99

Shri San jay Sharawat, counsel for applicant in OA
1020/99

■Sli ! i Surat Singi! counsel for applicant in O.A 1318/99

A p p 1 i ca I! t. i n pe i" so ri i n OA 801/99

Shi i Vijay Pandita,
counsel for respondents in all the OAs.

ORDER •

by Hon'ble Shri Kuldip Singh, Member (J)

I , Since all the OAs involve common points of law

and facts, we are disposing of the above referred OAs by
t h i s c o rn rr" o n order.

7  Brief fact of the case is that Govt. of

N.C. T.of Dellii had a number of vacancies of Teachers in

.--li ffpp»nt categories in the various schools. Since there
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was a s-tioi tacie of regular Teachers the Govt'. of ̂ MCT of

0'=." 1 ! 11 appointed appi icari ts on ad hoc basis and that too

fo!" short periods. The said short term appointments were

' I.!ppos0',.i t(j !rs au torna.t.ica 11V' terininated on the e.ypiry of

Uio pel iod specified ii i tlie appointment letters despite

the tact that posts retiiained vacant even after the

tero!!.! na ticM! of teac-tiers appointed on ad hoc basis<

A  li! i:|iose O.As applicants have challenged that the

terms of stio! t terrn cotitracts of service are unjustv

".! I c;o i! 3 c i o n a b 1 e arid against t h e very letter and s p' i r' i t of

t.he Coris t-i tu tio11 ̂

'O li i most c>f t!ie erases tfie applicants appointment

was to lapse by efflux of time on 31 ■ 3, 1 999 and in on (a or

two cases time period was to lapse ori 30. A. 1999.

.App] i c:0 n ts being threatened with the situation had rushed

to tills Triburial Tor continuation of their services and

seeking a stay order that their services may not be

te m i n st t e d.

1' fhese petitions were contested and justification

for appointing teachers for short terrn on ad hoc basis

has been given by the respondents in their reply. It was

stcrted that the decision was taken up by the Government

in Deciernber , 1998 not to till up any furtlier posts on

contract basis any more as tlie posts will be filled up on

regular basis- from the candidates selected by the Delhi

Su.bor'di na te S taff Ssrlection Board (lier-einaf ter r~eferred

to as DSSSB . It is furtlier' stated thiat it is the

adrrri riis tra.t.i ve f unc tiori of Governmen t to look into the

rnterest of tfie students as well as tlie necessity from

time to tiii'ie.
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6. It is also boinQ ploadod that, the candidates who

ai'S?' beiiig 0 in ployed on contract basis tiave accepted the

app'.'.'i!'! tmsMit on coritrac t basis knowitiQ tully well ttie

o!Is.egnSM! e oT tlie sanies Time and again the hlon ble

Supreme CoLu^t l iad tie Id that regular i sat ion of back-door

entrants iri service is empremissible and tlie Tribunals

and Courts are not to interfere with the interim

ar' i'varigernet! t arid a person appointed to the post as

stop-gap arrangement cannot claim the benefit of

00i! 11!!uanee in servics^ as liaving been appointed on

I " 9 g u 1 a. i " b a s i s ;

?■ Rejoinder to the counter affidavits have also

been filed by the applicants in which they have

f e.i tera ted ttie sta.nd taken by ttiern in tfieir respective

OAs ;

We Tiave heard the learned counsel for the

parties and perused t[ie material on records

' ■ Before considering the rival contentions of the

parties, we may mention at this stage that when thi.s

bunch of cases was filed prior to that another group of

teachers who had filed a similar application before this

Tribuna.l. and since those teachers had been able to reach

this Triiibunal before the expiry of the contract period

so an interim order was passed in their cases and

status-quo was directed to be maintained, In the present

set of applications, the applicants could not approach

the Tribunal befT;>re ttie e.xpiry of their contract period.

Moreover, immediately after the ex.piry of their contract

period there were vacations in the Tribunal from ?2nd
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March to 1st April. 1 999 so these set of petitioners

could appraoch the Tribunal only after the vacations. In

casos also ou interlui order was passed in the

f';)] ] ow.! ! IQ tei" iHS

■■ A1 issue a sfiort notice on tlie question

of in teI■■ .!.m r e 1 i ef, r e tur na 1 e on 12. 0 4, 1 999,

Till thei'm as an interim measure, status quo

in !-espeot of the applicant as on today be

f! I a i. !"! t a i r i e d.

in, Since tliis order in the nature of interim

measure was passed after' these applicants have ceased to
he in employment with the respondents so they are

claiming pcU'ity witfi those teachers who had obtained an

or der o f' s imi 1 a.?■ natur e bef ore expi r y of tftei i" term i.e.

before 31 .3, 1999.

! ! , During the course of their arguments, the

learned couns?el for the applicants submittred that these

pre'.sent applicants are also similarly situated applicants

as the applicants were placed in the earlier set of OAs

whird! was decided on ?. 5. 99(Veena Artand & Ors. vs.

^  Govt, of NCT of Delh ?. Ors with connected OAs) by
another Bencfi of this Tribunal wherein the following

reliefs were granted to the applicants/teachers and their

OAs were disposed of in terms of the following directions

given by the Bench of the Tribunal:
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■■(.A) Applicants shall be allowed to

continue in the present posts till

'■euular candidates duly selected by

n c q c; p, / ( 1! ■ c' p T!)!" o 'p!' a 1 t. 8 3, u t h o f" 11 y fcJ I e

\/ :-f i I ,-i y ■' 1 e t o I • e p I a c e the a pplio a n t s.

"(B) Thrise selected regularly stiall first

be posted in the existing vacant

positions and only if enough vacant

posts are not available, they should

be posted agai ns t tf'le pos ts he 1 d .by

ad !ioc appoinjtees, Replacement of

the latter sshould be on the

_/ nr inciple of last corne first go.

T t! o s; e s o d i s p 1 a, o e d should be

accoiii!ii'..>dated ir: vacaticies that may

be erxisting in ottier districts.

T!ie ad hoc eippointees shall be paid

minimum pay in the pay scale of

regular teachers plus DA in tersms

of law laid down by Honble Supreme

CoLii't in the case of Daily Rated

Casual Labourer Vs. UOI & Urs..

( I 988 ( I )SCC 122) .

"(D) No ad hoc appointee shall be

replaced by any newly appointed ad

hoc employee.

'■ (E ) Tliose of the applicants who have

applied or may apply for regular

sf?lection, necessary relaxation in
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y-J age shall be given to the extent of
''he pel iod of service put in by

tt'iern.

"ff" } There shall be no order as to

COS tS i

I , Learned cc.iunsel appearing on behalf of the

n n 1 i n t 1 1 h pi i r I' '-I t h a t S i !") C 6 the p P 6 S 0 fl t a P P1 i C 8 Pi t S

are also similarly placed as the applicants in the case

of Veena Anand a. Oi s, (supra), they are also entitled to

tlie similar relief as granted to them. Learned counsel

also submitted that ttie applicants who were, during the

1 n terve n i i! g period, not iri service that does not affect

the merit of their- case and they can also be directed to

be allowed to continue in their respective posts as the

applicants in the above referred "judgement.

13. To support their contentions learned counsel for

applicants also relied upon the judgement of Hon'ble

Supreme Court in tlie case of Girdhari Lai vs. Union of

India which also starts with the following paragraph?

r
/  "There is no dispute that the appellant

Girdhari Lai would be entitled to the

benefit of the judgement of the Tribunal

i!! OA No, 319/85 decided on 24.09.1989?

in Balwant Singh Si Orfs. vs. Union of

India if he too was a party therein,

since his claim is identical to that of

tlie a p p 1 i c a n t s t h e i" e i ri. The main

challenge on behalf of the Union of India

t o G i r d I"I a i' i Lai s is 1 a 1. m i s t h a t li e d i d
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not join as a party in that matter and he

moved tlie applicant for grant of the same

benefit after that decision in 1 989i

haVInq retired earlier".

!i. After mefitioniong tlie facts tlie Hon'ble Supreme

C o!..! i" t o b s e!' V e d a s f ■ o 11 o w s .1

"[J it is appropriate that the Union of

India treat all sucli persons alike and to

gi-ant ttiern the same benefit instead of

driving each one of them to litigation in

the course of which the Union of India

itself is required to spend considerable

p u b 1 i c m o n 8 y"

15. Counsel appearing for applicants also submitted

that since it has come during the proceedings before the

Hon ble High Court, that at present there are AOOO

vacancies and DSSSB is also making exercise to fill up

those vacancies by a regular manner, till such time the

vacancies are filled up on regular basis,applicants may

be allowed to continue in theii' respective posts.

16. Counsel for respondents rebutted the arguments

of the counsel for applicants and submitted that in this

manner the applicants would claim continunity and then

tfiey will claim a right to post which will ultimately

lead to entry tlirough back door. He furthe submitted

that tl'ie pesent applicants cannot claim continunity in

service after expiry of their tertri specified in their

respective appointment letters and as such these OAs

she u]d b e d i s m i s s e d.

—— • ' ■ ^
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We are of the considered opinion that the

contention of respondents counsel has no merit and the
n. of applicaTits are tully covered with the

judgement given by the co-ordinate Bench of this Tribunal
i ,, Veena Anand s case (supra): In this regard we may

also mention that when the inteirn order was granted in

the case of Veena Atiand (suprai,the respondents had filed

a  Wi lt Petition befoe the High Court of Delhi for

vacation of the stay, and the High Court had taken a view

that the stay gi anted was an innocuous one because

respondents were given liberty to fill up the vacancies

through regular process i,e: after due selection by the
nspAp. or by ariy appropriate authority to replace the ad

hoc teachers: The High Court of Delhi was informed that

»:he vacancies liad arisen to the number of AOOO as on

8:^. 1999 so the High Court was of the view that

nrima-faice there was a need to continue the services of

the respondents (applicants in the OAs) or some of them

who were still continuing there for the time being.

Ouring the course of arguments, we were also

informed that exams for various categories have been held

very recently by the DSSSB, Since there are a large

number of candidates, result of the same within a short

span of time cannot be accepted. In these circumstances^

we find that the applicants in the present set of OAs

who just could not approach the Tribunal because of its

vacv:!.tions sliould not be denied the relief granted to

their colleagues in the earlier set of OAs in Veena Anand

% OrS: (supra) and if we peruse the earlier order passed

in the above reffered judgement by a Co-ordinate Bench of

this Tribunal we find that there is no dispute about the
r—-

*  Sf...
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facts of the present set of OAs wli.ich are identical with

the facts of the earlier set of OAs which was decided by

the Co-ordinate Bench of this Tribunal. The present

applicants are> thereforei also entitled to the same

relief as granted to the applicairts in an earlier set of

OAs.

(9, In view of what has been discussed above,

we allow these OAs with the similar directions as given

in Veena Anand s case (supra).

(A) Applicants shal] be re-engaged on

the present posts Torthwith till

regular candidates duly selected by

OSSSB/or appropriate autliority are

available to replace the applicants.

(B) Those selected regularly shall first

be posted in t!ie existing vacant

p o s i t i o n s and o n 1 y i f ■' e n o u g ti v a c a n t

p o s t s are not a v a i 1 a b 1 e. t I'l e y s li o u 1 d

be posted agairist the posts held by

ad hoc appointees, Rep 1 acemerit of

the latter should be on the

principle of last come first go,

T fi o s e s o d i s p i a c e d s !'i o u Id be

accommodated in vacancies that may

be eXisting in otlier distr icts,

(C) The ad hoc appointees shall be paid

minimum pay lii the pay scale of

r e g u 1 a r- tea c li e i ■ s p 111. s D A i r i t e r s m s

of law laid dowri by l lori ble Supreme*



Cour t in tlie anse of

C c! s u a 1 L 8. b o u t~ s r V s ,

(1988 ( I )SCC !22):

iri
Daily Rated

UOI 0 r s

'D' No ad -hoc appointee shall be

replaced by any newly appointed cid

o c e ni p 1 o y e e.

(E) Those of the applicants who have
j

applied or (nay apply for regular

selection^ necessary relaxation in

age sliall be given to tlie extent of

tfie period of service put. in by

thenn

above directions should be complied with

within a period of' one inontfi f'rorii tfie date of receipt of

a copy of t!'iis or der ,

21 . There shall be no order as to costs,

(kULDIP .sIngh)
^'MEMBER (j)

naresh/

J"
(  S. R. ADIGE^ )

VICE CHAIRMAN (A)

--fiT \ C ̂  ̂


